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Ground Truthing Report of Khasra No. 20(7-17), Village Khirki 

 

Wetland Name Khirki 

Geographical Coordinates (Latitude 

and Longitude of the centre of the 

Wetlands) 

28° 31' 54.234" N 

77° 13' 5.030" E 

District (s) in which the Wetland is 

located 

South 

Village Khirki 

Wetlands Sub-Type       (Natural or 

Human-made) 

Water bodies does not exist 

Area in (ha) 0.959 

Khasra No/Areas 20(7-17) 

Whether falls within category of 

regulated wetlands as per Wetlands 

Rules 

N/A 

Land owner ships DDA 

Present condition of the water body 

in brief 

No waterbody exists (encroached) 

 

 

Current situation of the site 
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